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Shri Y. B. Chavan: We have no
proof of their making any use of
American arms etc. on the Latitilla
side. It was only yesterday that It
was explained that there was no
reaction from the Americans.

Mr. Speaker: The answers (o the

other two  calling-attention-notices
would be laid on the Table af the
House.

An Hon. Member: Will they not be
taken up in the House? Can we not
ask questiong on them?

1887 (SAKA) firing in 14298
Lathitilla
border (C.A.)

(iil) RerorTED FLIGHTS OF PARISTANT
PLANES OVER INDIAN  TERRITORY
CARRYING TROOPS FROM Wesr
PAKISTAN.

Shri A. M. Thomas; Sir, I heg lo
lay a statement on the Table regard-
ing Reported Flights of Pakistani
planes over Indian Terrilory carry-
ing troops from West Pakistan to
East Pakistan.

[Placed in Library, See No. LT-4396]

65).

(iv) REPORTED INTRUSBION BY Paxis-
TANI AIRCRAFT INTO INDIAN TERRI-
TORY TN RAJASTHAN,

Shri A. M. Thomas: I beg o lay
on the Table a Statement regarding
reported intrusion by Pakistani Air-
craft into Indian Territory in Rajas-
than. [Placed in Library. See No, LT-
4397/65).

Mr. Speaker: There is only one
calling atlention notice that I can
take up at this moment, and [ have
taken it up. The answers o the
others would be laid on the Table of
the House. The hon. Prime Minister
would be making a statement at
five O'clock about the latest develop-
ments which he wants to inform the
House of.

Bhri Nath Pai:
ling attention
tions) .

Mr. Speaker: Order, nrder If hon.
Members are so insistenl, then after
the proceedings have been completed
they might sit here and I will allow
them an opportunity to seek clarifica-
tion.

That is on the cal-
notice?  (Interrup.

Shri Hari Vishnu Kamath (Hos-
hangabad): This afternoon?

Mr, Speaker: Yes.

Shri Harl Vishou Kamath: On «a

point of order. .. ..
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